
23 Oral Allruws AUGUST 8, 1972 Oral AlISWIrs 24 

MR. SPEAKER: The main qu~tion relates 
only to the question of having a Central autho-
rity. The hon. Member is one of the V""y acut~ 
observers of proeedu..." and 80, I did not ~xp"ct 
it from him. 

SHRI P. GAl\;GADEB: It is an allied ques-
tion. 

MR. SPEAKER: Shd Phool Chand Verma. 
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THE MINISTER OF RAILWAYS (SHRI T. 
A. PAl) : (a) and (b). A statement 0" facilities 
programmed for 'hr Current year (1972.73) is 
placed on the Table of the Sabh". [Pined in 
Library. S., No. L T 3283/72] 
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SHRI T. A. PAl: Every year, approxi-
mately Rs. 4 crore. ar~ being spent on providing 
amenities to "II the pa...,ngers ; the majority of 
whom happen to be travelling in cia •• III. 
There i. no doubt tru.t this is the Silver Juhilee 

Year, but t hat is no reA!!On why we should take 
sP<'ciel care, because we should continuously 
take ca..., to see thaI these amenities are im-
proved. We would certainly see that this amount 
which we are spending i. wioely spent and the 
amenities be continuously augmented. 
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SIIRI T. A. PAl: I shall look inlO it. 
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SHRI T. A. PAT: We are fully aware of 
the difficulties experienced by the travelling 
t.'asscngers in the matter of resrrvation. A com-
mittee of Parliament has been appointed and it 
is going inlo all the details. We shall certainly 
try to !Ire that these difficulties are all got over. 

SHRI DlNESH CHANDRA GOSWAMJ: 
J" order to allevia.e .he sufferings of the third 
da.. passengers, particularly in th .. long.dis-
tance trains, may I know wl.e her Government 
have any proposals to red uc.. the numlxr or 
stoppages in Ihe long'di.tance traim and to selJ 
,he tickets according to the cDpacity of the 
trains? 

SHRJ T. A. PAl: Thtre bas been a COn-
tinuous demand, pres9uriaation from timt" to 
lime, for atoppage of certain trains at difF(~rr:nt 

stations, and to the extent possible, we try 10 
.alisry the demands of the people, al.d to thc 
"x'ent we do thaI, the speed of the train. i. also 
reduced. 

SHRI S. M. BA!'mRJEE : Sinte ill the 
three.tier sleeper coaches in Ihe third cia •• com-
partmenu, Ihe highest tier is impossible for any-
body !O climb, if he is over 40 years of age, may 
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I know whether th~ railways are going to intro-
duce the system of two tiers more and more in 
Ihe long-distance trains, as for example, bel-
ween Delhi and Ca1culta or between Delhi and 
Bombay etc.? Normally the two-tier coathes arc 
only for silting, but we want two-tier coaches 
for .Iet;ping also. 

SHRI T. A. PAr: The sug~sti()n will I:.e 
aeriou~ly considf.red. 

SJIRI N. K. P. SALVE: In view of the fact 
th~t the junior Minister of Railways is a con-
~(lIss~ur of music and a good bath .. room sing~r, 

In IllS own interest, will he comider the possihi-
lity of providing tape mo.ic in th. third cia .. 
c:oache~, reali~ing that music is very soothing to 
the harassed pa.sengers ? 

This type of music is a facility which is 
certainly within the n:ach of Government to 
provirle. 

MR. SPEAKER: I do not think it can be 
beard in the noi,e. 

SHRI T. A. PAl: Where it has already 
been introduced. there is a controversy and 
complaint from passengers that they do not like 
this type of music and that IYpc of music. So 
first we would li~e to satisfy those who are 
already enjoying that music before we intro-
duce fresh controversies. 

SHRI R. P. DAS: Is it a fact that in some 
trains in tbe Sealdah Division, particlliarly 
Ranaghat-Lalgola and other sections, facilities 
1ike fan, light. latrine, fittings and water are 
not regularly provided with in spite of rcl)eated 
complaints from Ihe p •• sengers·/ If so, wbat 
sleps are being t"ken to provide these facilities 
regularly? 

SHRI T. A. PAl: I am aware that mem-
ber. of both Houses often cumplain of lack of 
facilities, particularly regarding water. That 
shall be given top priority. 

SHRI S. M.BANERJEE: Some of the 
fans do not work during the summer. 

SHRI PARIPOORNANAND PAINULI: 
During last "eek, the Hon. Minister was good 
enough to say that first cia .. pas.engers·were 
getting faciliti .. at the cost of third class pa.sen-
gers Dnd that h~ would dispense with this class 
disparity •.. Will he state if he has any plans to 

implement thi. schrme during the 25th anniver-
sary of independence ? 

SHRI T. A. PAl: It is a problem of con-
tinuously catering to growing traffic among the 
common people who travel by train in this coun-
try. If the alternative i. only to dispense with 
higher classes in order to provide these ameni· 
ties, this suggest;on is being considered. 

Proeedure re : Sale of Tickets a .... Renrva-
dOD of seat. OD Railways 

.129. SHRI NIHAR LASKAR: Will the 
Minister of RAILW AYS be pleased to state 

(a) whether Government have under consi-
deralion any proposal to modify the existing 
rule. and procedure in respect of lale of tickets 
and rr.servalion of scats with a view to minimi. 
sing the inC'.onveniencc being caused to tbf" 
public; and 

(h) whether Government are also considering 
measu,.s to remove the lacunae in the procedure 
which permits anti-social elements to indulge in 
black marketing in the tickets? 

THE MINISTER OF RAILWAYS (SHRI 
T. A. PAl): (a) and (b). A Committee of 
Members of Parliament has been appointed to 
look into the problem. arising out of the exi.t-
ing rules and procedures pertaining to the sale 
uf tickets and reservation of train accommoda. 
t ion. A copy of the terms of reference is given 
in the Statement laid on the Table of the Sabha •. 

Swllmenl 

The teTnl! of reference of the Committee are 
as under :-

(i) To examine the rules and proce-
dures in vogue on Railways in respect of 
sale of tickets and reservations of seatsl ber-
ths and ~ugge,t proposals. 

(a) to minimise inconvenience to passengers 
in Ihe matter of obtainin!\ tickets and reserva-
tions; 

(b) to remove the lacunae in the prifedures 
whiC'h permit commission of irreguJaritks. 

(ii) To identify the nature of malprac-
tices and irregularities committed by out· 
siders including unrecognised Travel Agen-
cies in securing unaulborisf'd reservations 
and to suggest measu<"s to stop the same. 




